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uCenIralwAﬁministrativehInibudéih PilnulDdleeﬁQh”m,_

Original MJA&%LA.%.&MZLLQL&Qs

New Delhi, this fthe 19th da 3 éﬁ-ﬁmntemnef,ZODG

.. .. _Hon ble Mr.Kuldip S 1ngh‘Membez (I Q?
... Hon ble Mr...S.A,T. -Rizvi; Member(A)

L. 5 L\ ¥

Shri V.¥,Punhani, : :
Assistant Engineer \El‘"’u_l iocal-111)

" Electrical Construction Division No.Il
o .. CPHD,. Sena Bhawan, New Delhi-il. . -  Applicant
{By Advocate - Shrl-B.S. Malnee)
Yer sus :
e VoUnion of Indiz, through
The Secretary
o Min. of Urban Develcpment, §
= Nirman Phawan,
. New Delhl.
2. The Director General of Works .
i C&Pclﬂ‘..\: N Nl‘”&! Q-hu.;'d&ﬁ; e
) New Delhi-11
3.The Chief Engineer (Electricall)-I,
CoPW.D. Vidyut Bhavan,
New Delhl
. 4.The Superintending Engineer (Electrical)
i Delhl Central Electrical Circle No VIII,
' CCRWD T R, Bhavan, New Delhi.
, «The Executive Engineer (Electrical)
' E actirical Construction Division MNo.I1l,
; :PWD; Sens L:HL.:WLAII; .
New Delhi L ~ Respondents
{By Advogate - Shri R.¥Y.Sinha)
0 R D E R(ORAL)
By Hon ble Mr,Kuldip Singh,Member(J)
The  applica nf is aggrieved of the impugned
i or der  dated  7.7.98 vide which the respondents had turned
. down the cglaim of the applicant for granting him increment
' in. the new pay-scale on the date of his normal date of
4 increment in the old pay-scale. He has praysd for guashing

of ~the  order dated 25.17.21 vide which respondents had
reduced his pay from Rs.1700/- to Rs.1640/-, giving annual

Cdncrement only w.e. .
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2. . Facts in -brief _are that the

appolinted &3 Junior Engineer (Electrical)

the  pay-scale of R3,425-700 which was sub

t{:’ gf'ﬁif.z‘:.‘ R.}. 1"?00"230.’ W, e, f‘ ‘l& } 3 198F.

applicant, his normal date of incrament wa

[

in C.P.W. D in
seduently revised
According to  the

~~~~~ the first day

of February every vyear. It is further stated that the pay

soale of the  Junior Engineers. was

R3.425-700/R3.1400-2300 and the applicant’

rnment of India had d
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‘Will be two pay scales for the Junior Engl

viz, R3.1400-2300 and Rs.1640-2900

Engineers who have completed S years of
2ntry  grade, will be placed in the scale
syRgect to rejection | of unfit. Acc
notification, the higher grade will not

promotional and will be given without t

tharefore, nis pay was fixed at the minimu

the  annual increment had begome due 1o

Feoruary, 1286 whi was Nis normal date of

d Y

-old pay scale, his basic pay was raised to

1.2.1286 vwide letter dated 9.6.91. So

_dated 25.11.91, reduced the pay of the

Rz.1700/~ to Rs.1640/- giving him annual

~F

—
t

claims tha

)...v.

can

fnn

3 pay was  Tixed

ecided that there
nesrs in the CPWD
and  the Juriicr

Fervic

i

in  the

of Rs.1640-2900

ording o tnis
be treated as

benefit of FR 22,

of service ang,

im 3.¢*3; R311640,1~

1.1.198¢, Since

increment in the
RJ&)?DQ,"" Wa@;f;

on  after having

it at Rz, 1780/-

increment only
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cin the grade of Rs.1640-2900 on 1.2.19886, on  his

Suprame Court a3 well
Administrative Tribunal, he was supposed to earn increment

normal

date nf increment in the old pay scale.
' : Respondents nave contested the 0.A. They have

taken the plea that when the applicant had been granted the

Spay scale of R3,1640-29800, that was & promotional) scale and

the applicant would earn increment only after completion of

one  year of service in the new nay scale, i.e., w.e.f.

5. , We have heard the learned counsel for  the
parties and gone through the records. This controversy had
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come up before this Tribunal in 0A No. 2400/96 -

CPWD  Junior Engineers Assoclation Vs, W.0.I. ang Ancther
- wherelin this Tribunal after discussing the judgment of

tha Hon ble Supgreme Court in the case of £.B., Prasad Vs,

.0, 1. iCA  No, 6717/85), allowec that O0A, After going
through the pleadings on record, we are of the considered

407~ 13 guashed and set aside. We allow this 0A with

&  direction to  the respondents that they will grant

increment to the applicant in the pay socale of Rs. 1640-2900
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W.e. T, 1.2.128¢6;, 1.e., from his normal date of increment
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Copy

such  Fixation.

of this or

(Kdldip Singh)
Member{J)

the




